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c1TML ADKINISTRATIVE TRIBUNAL  

LTTA 1NQ 

1Ie.QC 39 of 1999 
(0.A.1092 of 1996) 

Present 8 lion'ble Mr. D. Puxkayagtha, Juáiciaj. Mezber 

Hon$ble Mr, G,S. !4ini, AIministratjve Mnber 

SIT. AtATI $EE 

vs. 
P.N. MAH0T&($,E. 

Per the applicant $ Nene 

Per the respondents : Mr. K•  Chakraborty, coinsel 

Heard on 1 20.4,2000 	 Order on i 20.4.2000 

*41en the matter is ten up for orders, none appears 

for the alicant. Ld. counsel, Mr, , Chakraborty appears 

on behalf of the alleqed contecnnera. It appears from the 

records that the applicant did net comply with the order dated 

17., 2.2000 passed by this Tribunal in this matter. 

2. 	Considering the above, the contnpt petition is hereby 
of 

ttsposedLawarttn; no cøsts. 


